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IN THE CENTRAL. ADMINISTRATIVE TRIBUNAL: HYDERABAL'BENCH:
’ : NT HYDERABAD

ORIGINAL APPLICATION NO.[193 of 1995

DATE OF|ORDER:27th October, 1997

BETWEEN:

T.RADHAKRISHNA MPRTHY .| APPLICANT

AND

" 1. The Director General' (Works),
'y Central P.W. D., Nirman Bhavan, -
‘ New Delhi 110011,

2. The Chief Engineer, South.Zone—IIJ
CPWD, Posnet Bhavan, Tilak Road,
Hyderabad 500001,

3. The Superlnbendlng Engineer,
Hyderabad Central Circle, CPWD,
Nirman Bhavan| Sultan Bazar,
Hyderabad 500195,

4. The Executive Englneer,
Hyderabad Central bivision No.II/
CPWD, GPOA, Sultan Bazar,
Hyderabad 500195:

5. The Superinﬁehding.Engineer‘(CoorEination),
Madras Centrall Circle, CPWD;
140, Marshalls Road, Egmore,
Madgas 600 008, .. RESPONDENTS

o o
COUNSEL FOR THE APPLICANT: Mr.P. B

TFJAYA KUMAR
|
COUNSEL FOR THE RESPONDENTS: Mr. NR DEVARAJ; Sr.CGSC

CORAM: |

HON'BLE SHRI R/RANGARAJAN, MEMBER (ADMN.)

T .
J HON'BLE SHRI B.S.JAI PARAMESHWAR, MEMBER (JUDL:) ‘ )

|
1
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JUDGEMENT

.
' :'
. r ) - - l '

’ o ORAL ORDER (RERuHON'BLE SHRI R.RANQ?RAJAN, MEMBER(ADMN.)
. : . L. P ! J >~
i
[
[

Heard! Mt .Koteswara Rao! or Mr.P.B.Vijaya Kumar

f
|
learned counsel for the appllcant

! and Mr.W.Satyanafayéna:_” ﬁf
for Mr.N.R. Devaraj, learned s|aid1ng counsel for . the i .
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2. The %ppliéant in this C? joined as |Chowkidar

he was

G
e , . .
11.9.67. Later he was promoted al§ Lower Division Clerk %n
Later L

1.1.80 on adﬁoc basis. regualrised with

effect from li3.89 by the -order dated 12.1.90 |(Annexure 1V

at page 10 téf the GA).

The ap%plicant submits that He

L
should be regularided with effect from the

o

adhoc promote,fas LDC i.e, from 1.1.80 and on that basis he

date of hils

should be consﬁdered for promotion to the higher post and

This| OA is filed

also considerea for the post of Cthier.
! iR
4 ) :

praying for a direction to R-3 to{count his sehiority from

the}

1.8.80 in cadre of LDC with all consquential an@

} .
attendant benefits.

3. _ No re&y*has been filed in|this OA.

|

4. The aéplicant has been pﬁomoted as LDC on adhoc

[ B L
basis with efféct form 1.1.80. Nowhere it is stated tha

|

a2 L
he s senior most for promotion toflthe post of LDC when hé
. - ; ;

. ‘\ v
was promoted onﬁl.l.BQ. It is alsL not stated that he haaL/

been promoted Fn‘ accérdance with
Hence the applﬂcant cannot get any,
"Direct Recruit
v. State of Mahgrashtra reported in AIR 1990 SC

counting the aﬁﬁoc setvice when he

year 19289,

t
1.5.89. The apblicant relies on q
o .

i Class II Engineering Officers'

Thé?applicant was reqularised with

his case is similar to that case and hence he

for regularisation wiﬂh effect fom

promotion.

Unfbrtunately, the direction in that OA does

not come to the rescue .to the applicant as that
o - .

the Recruitment Rules.
‘relief on the basis of
was regularised in the
7 1096/94 to|state that

the date of

Association

1607" for

cffect from

is entitled

his adhoc
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dismissed. The'applicant furtheH'states fhaF one of h

H
i

T
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junior namely Mr.N.Viswamitra has|been given seniority wi

effect from the date of adhoc pfomofion. The applicant has

not stated thF full facts of Mr./N.Viswamitra., Hence mere

0]
=

. | r

quoting that 'Mr.Viswamitra, his[ junior, ha#_ been giv
seniority with effect from the| date of adhoc promotipn
cannot lead to the coqclusion that the applicant is allso

entitled for the same benefit.

: |
- 5. In view of what is stated above, we find no merjit

in the OA. ‘'Hence the OA is diLmsised. No order as [to

costs.

,,/f’”’y/’/’ (R.RANGARAJAN)
)

(E.S.JAI PARAMESHWAR)
MBER (JUDL.. - . MEMBER (ADMN.

e
i DATED: 27th October,. 1997

’ Dictated in the open court. ]
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Copy tot=-

1.

2.

3.

srr-

|
0A,193/95 | f }

The Director General (Works), CentralpP,W D., Nirman B
New Delhi,

. _ . |
The Chief Engine@r, South Zone-II, CPWD, Posneét Bhava

Til=k Road, Hydersbad, I
The Superintending Engineer, Hyderabad Cenktral Circlef

|
tavan.
|

1y

CPWD, Mirman Bhavan, Sultan Bazar, HyderaFad,

Hyderabad Central Pivision No, 1T,

One Execu*ive Engilneer,
CPEWD,GPOA, Sultan Bazar, Hyderabad

The Superzﬂtondinq Engineer (Coordination), Madras Cenrtral -
Circle, crwp, 140, Marshalls Road, Egmore4 Madras.

One ﬁopy to Mr. P.B, Vijaya Kumar,AdvocatP, CAT., Hyd

SI‘.CGSC.; CAT. Fa Hyd

|

One copy to D,R,(Aa), CAT., Hyd. '

|
|

One copy to Mr, N.R.Devaraj,

One duplicate,
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TYRED BY CHECKED BY
CSMPARZID BY APRROVED BY

IN THE ciNTRAL ADMINISTRATIVE TRIBUNAL °

HYDZRA 82D

PHE HUTOLE SHRI.RLRANGHRAZAN : M(A)

AN

THE HON'BLE SHRI B.5,341 DA RAMESHUAR
M (3)

Dated;” 929 =)

ORDEZR/JIUDGMENT

/?;/ S

Admittad and Interi
Issued,

irections

411lowad

Dispised of with Directions

Dismissed _
Dismissed\as withdraun
Dismissed \for Default

Ordered/Reliscted
No order =

ta costs,

YLKR IT Court

¥y garatRg Sfowoer
Lemmil Aﬂmimvs Tribunal
«sherm SRS BATCH

- 6 NOV 1997
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